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OFFICE OF TIIE PRINCIPAL DISTRICT & SESSIONS JUDGE
,1ZA'i'IAL/\ HOUSE COURT: NE“/_l)_E_Lill Di_S'I‘RICT : NE\y DELHI

QRDER

in partial modification oi‘ this office earlier order bearing No. ll978—l2054/Bail 8:. Filing/.ludi.IPrin.
D&SJ/NDD/2023 dated 31.10.2023 and in exercise ofpewers vested to tlte undersigned Inter alla under Suction 10(3) of
the Crlntinul Procedure Code, i973 as in force itt Delhi. l hereby authorize the following Additlettul District at Sessions
Judges ol’Ne\v Delhi District to heur and dispose oi’ frcslt bull/urgent crltnittul uppltcutions and pending bail applications
pet-tainlttg to tho New Dclhl District Sessions Division mentioned ut column No. (2) w.e.f. 16.11.2023 to 30.11.2023 in
accordance with iuw. -

Name oi‘ the Judicial Police Stations & investigating Agencies (New Delhi
()ffl¢¢|- District)

ggQ.§'rg;n-1)
l

‘_’;)’__-'+ CB1, Central Excise, Chunukya Puri, Custom, Delhi Cantt.
Sh. Sudltir Kumar
Sirohi, Spl. Judge

NDPS

DRI, GS'1‘,lG1 Ait£t;t:,rlthl§iRlni:r]it$:l,!Ilt.{,(i.hi1;‘tt-ram, VosuntKun_| M5. Apama Swami,

l" Link Judge 2'“ i.inkJudge

(1) (3) (4)

Ms. i-iardeep Kaur,
AS]-07 ASJ-02

8 Police Stations 8: investigating Agencies (New Delhi
District)

Sh. Devendcr Kumar  '
° Nugar, South Campus, Vusunt Kun_| (North) and Kurtavya

Puth .

Jannala’ AsJ_o5 CAW Cell, Crime Branch, F.0W,Nu_raina, Sagarpur, Surojini AS] (Sp-pg) '
Sh. Pawan Kumar I M$,Apama Swami,

ASJ-07

Police Stations & investigating Agencies (New Delhi
District) '

Sh. Tarun Yogesh R0‘ TE i"

Tilak Murg and Tughluk Road.

AS] 06 ' Barakhumha Read, Cortn:tugl1tPlace, Cybcr Police Station, M5- K173" 611913, _
' ' iitttercutttettt Direetorttte, FERA. lndctpurl, Kisltuugurli, ASJ-04 A51 (5li'l C)

Mundlr Mttrg, North Avenue, llurllument Street, l'i'A, l'Ml.A,
Pruguti Muidun Metro. Rajccv Chowk Metro, South Avenue,

Sh. Pawan Kumar,

19.11.2023. 26.11.2023 & 27.11.2023 -holiday (s) V

'i‘lte bail/urgent applications pertaining to Special Acts viz. NDPS Act/NCB, POCSO, NIA, MCOCA, TADA,
Special Cell cases, SC/ST Act, UAP Act, Drugs & Costnetics Act and Otiicial Secrets Act shall he dealt with by the
concemed designated Courts, New Delhi District.

Note:- In case, if any Judicial Officers mentioned at column no. 01 and their respective links mentioned at
column no. 03 & 04 happens to be on leave or not available due to any reason, the senior most
Additional Session Judge, New Delhi District available on that day shall hear and dispose of fresh
bail/urgent criminal applications and pending bail applications in accorda with law.
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N0. IBail dc Filing/Judi./Prin.D&.SJ/NDD/2023
§cmtIcL\mrdcd.£ur_iniurmatiun.to=
i. The Registrar Gcnerul, Hon‘lrlu High Court oi‘Dcllti, New Delhi.
2. All the Principal District tit Sessions Judges, DclhiINc\v Delhi.
3. The Principal Judge, Family Court, Dwarkn (HQs), New Delhi.
4. 'l1te Principal Judge, Family Court, New Deilti District, PilC, ND.
5. 'i1te Judge in-eltrtrue. Mediation Centre, New Delhi District, PllC, ND.
6. 'i1tc Member Sccrctuty, DSLSA. New Deilti District. PHC, ND.
7. All the Judicial Ofiieers, New Doilti District, PHC, ND.
B. The Offiecr-in-charge, ilnil & l-'ilin|; Section 6: Administration Branch, NDD, Ni).

\)/iilfiwebsito Cotnntittce (llindi & English), Ti: llaz-tri Courts, Delhi.
-»=- - aw» l0. The ChiefProsecutor, New Delhi District, PHC, ND.

ll./ill the Honorary Secretaries. llarltssociations. DclhilNew Delhi.
l2.Tlte In-eimrge, Lock-up, New Dellti District, Pl-IC, ND.
l3.The Brunch in~Char|;e. Computer Branch, New Delhi District, PHC, Ni).
l4.RcaderIl’$ to the undersigned.
i5.Thc PRO/AFRO, New Delhi i)istt"iet, l‘liC, Ni).

Qilliv}i(Sanjay Garg-I)
Principal District & Sessions Judge
New Delhi District, PHC, New Dclh'

Dated: I I

apt“?
Principal Distiict & Sessions Judge
New Delhi District, Pl-IC, New Delhi
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